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2 /9 .7.96 

1/2. 96 
	• 	Srnt. Sumañ Kurrari Vrs. Union of India & Or6 . 

Shri M.L.Paswafl, Registrar I/c 

Shri S.N.Singh, counsel for the 

applicant is present. He prays one week's time 

to remove the defects. Time allowed. List on 

9.7.96 for removing the defects. 

Registrar T,,/ 
0 

Shri. ML.iswan, Registrar I/c 

- Defects have not been removed. List 

on 17.7.96 for removing the defects. 

M.L.Pãswan ) 
Registrar I/c 

iT318.7.96 Shri, M. L. Paswan, Registrar Inchage. 	0 

. . . . 
Th.s case 

- 
should be listed on 17.7.96, 	but it was listed 

today. Defects have not been removed. The applicant to 

remove the defects by 05.08.96. 
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PKL 0  M. L. Paswan) 
Registrar I/C 
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5/1 3.9.96 	 Sri, S. P. Sinha, Dy, Registrar I/C. 
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Thelearned counsel for the applint is ab 
)± 

have not been removed as yet. I4st it on 
moved_bough suf4-G4 

wr3t chance..  

P. Sinha ) ( 
KR gr 

Shri S.P.Sinha, Dy. Registrar I/c. 

None for the ap1jcant. Defects have not 

been removed though sufficient time was given bheref or, * 

List on 30.10.1996 before the Hn'ble 
Bench for direction. 

• 

8/30.10.96 	Counsel for the applicant  

It appears that the defects p6intea oufr 

off ice have not been removed though suffjcje1t time was given 
- therefor. 	 . 

The application is diSmiSSefor default. 

(D.Purkayastha) 	 (K.b.Saha) 
Member (ir) 	 ember (A) 
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